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CP No.31/ALD/2017

Sh. Ankit Kumar Singh proxy for Advocate Sh. Santosh Pandey for petitinner.

Sh. Abhishek Mishra, PCS for the respondent counsel.

The case is fixed today for a Pre-Final Hearing Conference. Today, the counsel
for both parties submit that they are not proposing for any additional document to be .

filed in support of their case.

Therefore, the case is fixed for the final argument on 9" January, 2018.
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Dated:05.12.2017 H.P. Chaturvedi, Member (Judicial)

Typed by:
M. Zaid
(Stenographer)



